
Dated:-14.05.2012.

Hon'ble Sri. Justice Alok Kumar Singh, Member (T)
Hon'ble Sri. S.P. Singh, Member (A)

For Applicant:-Sri Surendran P.

For Respondents:- Sri S.L. Mishra.

Sri Surendran P informs that applicant has 

unfortunately died therefore, this O.A. is abated. From the 

other side there is no objection.

In view of the above, this O.A. is dismissed as abated.  ̂ I
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